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O.A. No.868/1994 

10.04.2002 

Hon'ble I~ . s. Dayal •• 

Hon 1ble ~. ~era Chhibber •• - - -

.... . 

/ember (A) , 

~mber (J) 

Shri P. Methur tor the app licant and Shri A. 

MPhiley tor the r espondents. 

\'le have with us a letter of Sljri O.K. Singh 

addressed to the Divisional Eng m eer, ~lecom , 

which has been pro duced by the learned counsel f or 

the respondents in which the app licant has stated 

that he is not interested to proceed with the case 

and the case may be dismissed as withdrawn and not 

pressed. 

2. Shri P. Mathur , the learned counsel tor tt"e 

aPplicant a lso states that he has no instructions 

of tre applicant . Under t he circumstances, we 

dismiss the case as vJ ithdrawn and not pressed. 

3 . The l e tter is taken on r e cord. 
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